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(n) Government Resolution
159/73-S Py dated the 22nd
Februay, 1974 notfymng Gov
cinment's decisions on the
above Report

L)
2) A statement (Hindi and Fnglsh o0

sersions) showing reasons as to
why the documents mentioned
above could not be laid on the
Table within the period piescrib
ed in sub section (2) of sectiod
16 of the said Act [Pl red n
Librarn  Sec No 1T-6214/74]

C I NIRAI WARFHOUSING C ORPORATION
1973 AND NOTIFI-
CoMM. DUITES

(AMiNDMINT) RUITS
CATIONS  LNDER T SSENTIAL
Act

THF MINISIER OF STATE IN THF
MINISTRY OF AGRICUI TURE (SHRI
ANNASAHIB P SHINDF) | beg to Ty
on the Tible—

(1) A\ copy of the Cential Waiehousang
Corpmation (Amendment)  Rules 1973
(Hindr and ¥ nghsh susions) published 1n
Notthcition No GSR 1371 in Garetty
ol Indha dated the 15th December, 197y,
undur sub cection (3) of section 41 of the
Warchousing Coipmations  Act 1962
[Placed i Tibrary Sce No 1 T6H2 1774

L
(2 A wopy each of the tollowing Noti
hoations (Hindt and b ngh b versions)
under sub setion (6) of <. 1on 3 of the
Fesenbial ¢ ommoditics At 1955 —

(1} The Feitibsesr (Control) (Third
Amendment) Oider 1973 pub
lished 1in Notthcation No SO
802 (F) in Gazette of India
dated the 31st December, 1973

(i) The Northern Rice Zone (Move-
ment Control) second Amend-
ment Order, 1973, published
Notification No GSR 8(F) m
Gazette of India dated the 7th
January, 1974 [Placed in Libiary
See No I1T-6202[74}
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No NOTIFICATIONS UNDER MOTOR VEHICI ESACT

AND MFRCHANT SHIPPING ACT, ETC

THF DEPUTY MINISTER IN THE
MINISTRY OF SHIPPING AND
TRANSPORT (SHRI PRANAB AUMAR
MUKHFRIEF) 1 beg to lay on the

(1)(1) A copy each of the iollowing
Notifications (Hindi and Enghsh
versions) under sub-section (3)

of section 133 of the Motor
Vehicles Act 1939

fa) The Motor Vehies (Thod

Party Insinance) Amendment

Rules, 1973 published m Noti-
fication No SO 2811 in Ga
zette of India dated the 29th
September, 1973

The Motor Vehicles (Thud
Party Insmance) Amendment
Rules 1973, published in Noti-
fixcation No SO 3550 n
Gazette of India dated the 22nd
Docember 1973

{(n) A statement (Hindt and Lnghsh
versions) showing  reasons  for
delay 1n laying thte WNotification
mentioned at (a) above [Placed
m Library  Sce No LT 6203/74)

(b)

(2) A copy cach of the following Not
fications (Hind: and Enghish versions) under
sub section (3) of section 458 of the Mer-
chant Shipping Act, 1958 —

The Meichant Shipping (Appren
ticeship to Sca Service) Amend
ment Rules 1973 published in
Notification No GSR 1418 in
Gazette of India dated the 29th
December 1973

m

(1) The Merchunt Shipping  (Examu-
nation of Engineers mn the Mer-
chant Navy) Amendment Rules,
1973, published in  Notification
No GSR 13 in Gazette of
India dated the Sth January,
1974 [Placed 1n Library See
No [T 6204/74)



